FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
GOLDEN AGRARIAN PRIVATE LIMITED UNDER CIRP
IN RICE MANUFACTURING AT FRIDKOT, FEROZEPUR

(Under Regulation 36 A(1) of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Name of the corporate debtor along with PAN/CIN LLP

Golden Agrarian Private Limited
(Formerly known as M/s Samra Industries)
(CIN: U15312PB2012PTC036748)

2 | Address of the Registered Office NEAR CANAL, SADIQ ROAD, FARIDKOT,
Firozpur, Punjab.
3 | URL of website Not Available
4 | Details of place where majority of fixed assets are located Near Canal, Near Bharat Petrol Pump, Sadik Road,
Faridkot-151203
5 | Installed capacity of main products/ services Information Not Available with RP
6 | Quantity and value of main products/ services sold in last Information of Last FY not available
financial year Total Revenue Rs.105.12 Crores
(FY 2017-18 audited)
7 | Number of employees/ workmen NIL
8 | Further details including last available financial statements | Can be obtained by sending an Email to ARUN
(with schedules) of two years, lists of creditors, relevant | GUPTA at cirp.goldenagrarian@gmail.com or
dates for subsequent events of the process are available at through courier addressed to . No. 229 ,ST. No. 5SR
,Khalsa School Road, Khanna ,Ludhiana, Punjab
,141401
9 | Eligibility for resolution applicants under section Detailed Invitation for EOI and Eligibility criteria
25(2)(h) of the Code is available at: can be obtained by sending an Email to
cirp.goldenagrarian@gmail.com
10 | Last date for receipt of expression of interest 02-09-2023
11 | Date of issue of provisional list of prospective resolution | 12-09-2023
applicants
12 | Last date for submission of objections to provisional list 17-09-2023
13 | Process email id to submit EOI cirp.goldenagrarian@gmail.com
-s/d-
CA ARUN GUPTA

Resolution Professional For Golden Agrarian Private Limited
Regn No: IBBI/IPA-001/1P-P01323/2018-2019/12055)

Date: 18.08.2023
Place: KHANNA

Regd. Address with IBBI: H. No. 229 ,ST. No. SR,
Khalsa School Road, Khanna ,Ludhiana, Punjab ,141401
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Man incarcerated for life for sodomy, murder of minor boy Delay in filing charges: Morcha to protest

Ludhiana: A man has been
sentenced to life imprison-
ment for sodomising and bru-
tally murdering a boy aged 8
to 9 years old, whose body was
found with his neck slit. The
court of additional sessions
judge/fast track special court
under POCSO Act, Amar Jeet

Singh also imposed a fine of
Rs 3 lakh on the convict, who
shall remain incarcerated for
the remainder of his natural
life or till his death. He shall
not be released on parole at
least till he has spent 30 effec-
tive yearsin prison.

Special prosecutor for

state B D Gupta said that on
October 31, 2019, police booked
the accused, a native of Uttar
Pradesh and resident of Lud-
hiana, under sections 302
(murder), 377 (unnatural of-
fences) of the [PC and Protec-
tion of Children from Sexual
Offences Act (POCSQ). He

added that a case was regis-
tered on the statement of the
vietim's father The complai-
nant told the police that he be-
longed to UP and had been liv-
ing in Ludhiana for four
yvears. He said that his son
went missing and he searched
for the child. According to

him, the accused had mmred
into the same “wvehra,” (mi-
grant quarter) 20 davs back.
When they unlocked the room
of the accused, they found the
body of the child, with his
neck slit. The complainant
said that it also looked like the
child was sodomised. mn

Bathinda: Members of Beh-
bal Insaaf Morcha have accu-
sed the Aam Aadmi Party go-
vernment and Punjab Police
of “undulydelaying” thefiling
of chargesheet in the Behbal

Themorchamembers have
asked the police tofile the chal-
lan at the earliest or they will

BEHBAL KALAN FIRING

decide the next course of ac-

ra said the special investiga-
tions team of Punjab Police is
taking unduly time in comple-
ting the investigations.

The members also said
that they had found the state-

Kalanpolicefiringcasewhere-  tion for protests. ments of some of the witnes-
in two protesters were Killed Morcha members Sukhraj ses being “twisted” by the pre-
nearly eight vearsago. Singhand Harpal Singh Khaa-  vious probing team. tuw

tender &

NOTICES

NOTICE

| T Mallika is legally wedded
spousa of JC-303376L . Rank
Sub{ OFC) Name
Balakrishnan A permanent
residence of D.No.15/500,
Naar Ayya Narayana Swarmy
Temple ,MNarivan Vilai,
Agasteeswaram ,
Kanyakumar district |, Tamil
MaduPFin code:629701 that |
have changed my name
from T Mallika to B Mallika
Jhat my D.O.B is 03-06-
1979, vide affidavit dated
16.06.2023 before The
Executive Magistrate, Tamil
MNadu,

COURT NOTICE

TIMES Inter:

Connecting People, Connecting Needs.

FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
GOLDEN AGRARIAN PRIVATE LIMITED UNDER CIRP
IN RICE MANUFACTURING AT FARIDKOT, FEROZPUR

(Under Regulation 364 (1} of the Insolvency and Bankruptcy Board of India
{Insolvency Resolulion Process for Corporaie Persons) Regulations, 2016)

="

along with PAN/CINILLF Na.

RELEVANT PARTICULARS
Name of the corporate debtor [Golden Agrarian Private Limited
(Formerly known as M/s Samra Industries)
CIN: U15312PB2012PTCO36748

[

|Address of the registered office

NEAR CANAL, SADIQ ROAD,
FARIDKOT, Firozpur, Punjab.

3 {URL of website

Mot Available

4. | Detadts of place where majority
of fixed assets are located

Mear Canal, Near Bharat Petrol Pump,
Sadik Road, Faridkat -151203

Installed capacity of main
products/ senvices

(=4

Information Not Available with RP

& | Quantity & value of main
products! services sold in
last financial year

Information of Last FY not available.
Total Revenue Rs. 105.12 Crores
(FY 2017-18 audited)

T | Numbe of employeesi workmen | Ni

8 | Further details inchuding last
available financial stalements
{with schedules) of two years,
lists of creditors, relevant dates
for subsequent events of the
process are gvailable at

Can be oblained by sending an Emall 1o
ARUN GUPTA at
cirp.goldenagranani@gmail.com

or through courer addressed fo

H.No. 229, ST. No. 5R, Khalsa School
Road, Khanna, Ludhiana, Punjab-141401

COURT NOTICE

(Ufe 5 Rule 20 CPC)
In The Court Of Sh
Gursher Singh Additional
Civil Judge { Senior
Division), Garhshankar
Rajwant Kaur Badyal
Daughter Of Gurmail
Singh @ Gurmail
Ganpat Singh, Wife
Of Gurmail Singh
Badyal Resident Of
56 VICARAGE LANE
HUMBERSYONE,
LEICESTER LES
HEE, C. K & Anothers
....petitioners
Vs,
General Public And
Others
.respondents
Hindu Succession Act
CNRE NO: PBHOBO-
000214-2022
Mext Date: 13-09-2023
Publication Issued To: 2.
Rakhpal Kaur Daughter
Of Gurmail Singh &
Gurmail Ganpat Singh,
Wife Of Dalbir Singh
Resident Of 28
EDGEHILL ROAD,
LEICESTER, LE4 9EA
3. Dalbinder Dhaliwal
Daughter Of Gurmail
Singh @ Gurmail Ganpat
Singh, Wife Of Balraj
Singh Dhaliwal Resdent
Of 104 ELLERS ROAD.
DONCASTER, DN4 TBA,
England
In above titled case, the
defendaniis) respondentis)
could not be served. It is
ordered that defendant{z)/
respondent{s) should appear
in person o through counsel
orn 13-08-2023 at 10:00 a.m.
for details logon 1o
https:/ithighcourtchd.gow.ing Tr
s=district_nofice&district=Hos
hiarpur
Additional Civil Judge {
Senior Division) Garhishankar

COURT NOTICE

In The Court
Of Ms. Rasveen
Kaur Judicial
Magistrate First
Class- 18,
Jalandhar

Amrit Malwa
Capital Ltd
Vs.

Gopal Gurjar
CNR NO:
PBJLO3
- 036628-2022
Next Date:
21-09-2023

NACT/22981/2022
Publication
Issued To: Gopal
Gurjar :- Son Of
Sh. Prahalad
Gurjar Resident
Of Ward No 6,
Dhani Naya
Sagar, Nayan,

Jaipur, Rajasthan
In above titled case, the
accused could not be
sarved. It is ordered that
accused should appear in
person or through

counsel on 21-09-
2023 at 10:00 a.m.

for details logon to:
https:/fhighcourtchd.g
ov.in/?trs=district_noti
ce&district=Jalandhar

Judicial Magistrate First
Class- 18, Jalandhar

To place
an ad in

Please
call
Vishal :
86993 48492

5. | Efgibility for resolution applicants | Detailed Invitation for EOI and Eligibdity

expression of inferest

under saction 252)(h) of the | cnderia can be obtained Dy sending an
Code is available at Email to cirp.goldenagrarian@grmail.com
10} Last date for receipt of 02-09-2023

prospeciive resolution applcants

11 Date of issue of Ertwisinnal st of | 12-09-2023

12{Last date for submission of
obyections fo provisional list

17-09-2023

11|Process emall id to submit EOI| cirp.goldenagrarian@gmail.com

Date : 1808 2023
Place: Khanna

Resolution Professional for Golden Agrarian Private Limited
Regn. No: IBBUIPA-D01/1P-PO323/2016-20181 2055
Regd. Address with IBBI: H. No. 229, 5T, No, 6R ,

Khalsa School Road, Khanna, Ludhiana, Punjab-141401 |

Sdi-
CA ARUN GUPTA

COURT NOTICE
In The Court
Of Ms. Rasveen
Kaur Judicial
Magistrate First
Class- 18,
Jalandhar
Jalandhar Feed
Mills Private Ltd
Vs.

Hind
Enterprises

CNR NO: PBJLO3
- 013901-2021

Next Date:
20-09-2023

MACT/3927/2021
Publication Issued
To: Hind
Enterprises, Junaid
Khan : Resident Of
H. No 85, Mohalla
Block Pandri Kirpal,
Gonda, Uttar
Pradesh 271001
Through lis Prop.

Junaid Khan

In above titled case, the
accused could not be
served. It is ordered that
accused should appear in
person or thraugh

counsel on 20-09-

2023 at 10:00 a.m.

for details logon to;
https://highcourtchd.g
ov.in/?trs=district_noti
ce&district=Jalandhar

Judicial Magistrate First
Class- 18, Jalandhar

PUBLIC NOTICE |

Public Notice
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numandgarh
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te Sh. Romji Lol Yadav hos been

red on 31.07.2023 & Anwsha Yodav
Late Sh. Prem Kumor Yodov Sfo
Late Sh. Lal Yodew has maved an
applicotion in e office for fronsder in her
nome of above menfioned plot due fo death
afnlluﬂazﬂwfh&uhmmnhmmphm
tabe transferredin favour of Anushe

Dio Lote Sh. Prem Kumaor Yodav

ji Lal
é:mﬂﬂ;ﬁmniln ‘I’MHL

Imcose mnhmlm o
m'memﬂﬂmm : rg,r

:Itu'ni' chall hemmdurad tis bt ‘wiivee],

& itshollbee presumed thot noperson
b oy chmof oy rm.lﬂnreqmdufthﬂeml
plot & any chien shallnat be binding
many manner whtsoever & plot willbe sonshe-
nﬁinhmmww ufter completion of
formalities s per HE hyplicant

OFFICE OF ESTATE MA
_HOUSING BOARD HA

(, Housing B
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PUBLIC HL‘.‘ITIEE
[t &= for the informateon of General

public that Sh. Mahender Sio Sh.
Maturam, Rio VPO, Jharodha, Disit.
Jhajjar, Tehsil Kosli (Hr}-123303 has
gpplied for transfer of his Flat No.
47TFF in Housing Board Caolony,
Secior-3, 34 & 14, Bahadurgarh
Disirict Jhajjar in favour of Sh.
Pardesp Kumar 3o Sh. Jagdish
Kumar, Jondhi (107), Destl. Fhajjar
[Hr.].Any person regarding transfer of
this flat has any objection helshe
should file objection with
documentary proof in writing. in
person, fo this office within 15 days
frorn the date of publication af this
notice. If no objection is received from
any person within stipdated pencd,
ther Permission lor transfer of fat will
be granted in favouwr of Sh. Pardeep
Kumar Sio 3h. Jagdish Kumer, Jondhi
{107),Distt. Jhajjar (Hr.}, on the basis
of documents submitted as per policy
of the Board. Mo claims abjection shall

be entertaingd thad in thes regard. -

Estate Manager, Housing Board
Haryana Sector-7, Bahadurgarh.

I (No. 24886099K) LNK Ashok
Kumar Sio Lal Chand Rlo
Village Kamore Tehsil & PO
Ramgarh, Distt. Samba (J&K)
declare that my three children
(Name: Shivang Kumar,
Simran Devi, Sriya Devi) who
all are studying in 9th class K.V,
Suranussi Jatandhar in their
school records the mother
name has been wrongly written
as "Sunita Kumar®, While their
mother correct name is “Sunita
Devi". Please correct.
Concermned please note.

PUBLIC NOTICE
I, Preeti Dfo Rajkumar R/o
village Kheri Bura Tehsil and
District Charkhi Dadri
declare that | have passed
class 12th examination in
the year 2020 from National
Institute of Open Schooling
with enrollment number
050440193048 in which my
name Is registered as Preeti
Kumari. While my name is
Preeti in my birth certificate
and all other IDs. Now |
want to register my name as
Preeti instead of Preeti
Kumari in 12th class
marksheet.

Batore the Estate LThcar,
Harm ﬂf I.Jrhan Estate, F'am:hlml&

Subeal: Transfer of ownership in
respact of unconstrucied Plot mo- 156
Bacis- 4 MOC, Urban Eslale Paischiula
Heryana conseguanl upon ihe intestate
meath of alietes Lala Sh. Charangt Lal
Zayal SoLate Harbans Lal Sayal.

Lale Sn_ Charanji Lal Sayal whowas
e afallss of e E-I.II'.'lj.I‘.'E‘.l.-'.:ﬂE'd Eﬂgl‘.ﬁ'l‘s
a5 per record has died on 17 202
Bnd hes ned regetered or IJ"—fB-I}'S'lEII'E:I
Will, leaning ind  folkeasing  lisgal
hairs:{ 1] Mahesh Sayal (wifa) -:HZ'J Al
Sayal [son}{3) Al Seaead (somp (4] Anju
Nab [Daughier)

Anuj Sayal St Lete Sh. Charanjt Lal
Zayal Rio A-305 Kermsood Tower
Charmwood Village mad. Sumajkund,
Fandabad- 121009 infends Lo apply for
ttux ransfer of the said propedy in his
{avour being the PEQEl hair and raques]
or re=- allolmanl in e name al .I'|.|||_||j
S«Eal Sio Late Sh. Charangt Lal Sayal,

Flat 305, Eameodkd Towead A,
Charmwood villaga, Swrajkund,
Fendabad- 121006,

If ary persoen is having any objecton
against the transfer of iid plolhouse,
Me3s'5 s AN ke acthan in '.l.‘-"ltﬂg (18]
lhe Esfale Ofcer, HSWP Panchiula
B-il:ll'l-g with E-'..Il:ll:l{!l'tﬂg documents within
30 days from the dale of pubicaton of
this nolice, otherswse the Estaie Cificar
|1'|E'ﬁ' accord pesmussion o Fansafan na-
Mlalment of the sad property as per
HSWP policy and may nol endestain
subsequent claim, f any

Legal hairs:- Mahash Sayal, Anuj

I, Amit al, Anju Neb
n!:nhuhillnf EJIH

‘I. Rajesh Kumar 5/o Lt Sh.

Dharam Pal B/o Kothi no. 279,
Phase- 7, SAS Nagar, Mohali
Punjab, declares that my
Receipt no. MAH-10016
(Amount 6 Lac & Pay order no.
217954 Dated 2%th Dec. 2012)
Union bank of India Mohali
against Registration for
#1914, Ground Floor, TDI has
been misplace somewhere in
outer Market Sector 35,
Chandigarh. if anybody found
please contact at above
address
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Bafore the Estate Officar, HSWE
Mame of Urban Estate, Panchkula,
Subject: Transfer of cwnership in respact
of consfruchad House Mo, 380 Secior 12
Urban Eslale, Panchkula conseguent
upan the intesiate death of allottes Late
Sh. Devinder Singh Reen 3D Late 3h.
Bhagwan Sagh Rean.
Late Sh. Devinder Singh Rean who was
the alothes of the subject cted property a5
per record hes died on (8.03.2022 and
has no registered ar urregisisred Wil
leaving bahind falkewing fagal hairs:
(1} SmL Meena Reen (W],
(2} Smt. Kulpreet Luthra (Daughter),
(3} Smt. Manlesn Resn | Daughles).
Smi. Neena Fean Wio Late Sh. Devinder
Singh Reen Rlo Howse No. 380, Seclor
12, Panchkulz intends to apply for the
transier of the said proparty m her fevour,
being the legal hers and request for re-
alolmant in the name of Sml Nesna
Reen.
if any persen is hewing any ob@Echon
egains! tha fransfer of iid plabthowss,
hrin'shia can submil objection in wriling 1o
the Estate Cficer, H3VP, Panchkula,
giang with supporing documends within
3l days froen the data of publicafion of thiz
nobice alherwiza the Eslate Oficer may
accord permission 1o [ransferirg-
alotment of the said propsrly as per
HEVF policy and may nod enfertain
subsequant daim, if any.
Legal hiirs @ 3. Neena Reen, Smil.
Kulpreet Luthra, Smi. Manleen Reen
on behalf of Estate Officer

PUBLIC NOTICE
1, Navdeep 5/o Bharat Bhushan
Rfo Village Dhanana-3, Tehsil
and District Bhiwani declare
that | have appeared for
Haryana Board of School
Education, Bhiwani 10th
examination on 30 July 2018
under Roll number 2018786185
and 12th examination on 26
July 2021 Passed under Roll
number 3021347772, In my
10th and 12th mark sheets, my
date of birth has been writben
by clerical error as 25.04.2003
whereas my actual date of birth
is 22.09.2004. Therefore, my
date of birth should be
recorded as 22.09.2004 in my
class 10th amd 12th markshaets.

PUBLIC NOTICE
Subject Transfer of ownership in
respect of Resdential Plol Mo 102
Sector 20 Part 2nd HUDA Sirsa in
respect of 100% share upon the
intastate death of Sml Ganga Davi
Wio Late 3h. Mathmal Chandak Rio
113 B Sector 20 Part 2nd Huda Sirsa.
1amt, Ganga Devi who was the owner
of the subjecl ciled properdy o the
exbend of 100% as per record have
died on 02-07-2013. and he has lefi his
regrstenad WILL beadng its Deed No.
659, dated 22-02-2013, Hohil
Chandak 3/o 3h. Kamal Chandak Rfo
113 B Sactor 20 Part | HUDA Sirsa
intends bz apply for the fransfer of the
sald property in hes favour belng the
said will, If any person is having
phiection agains! the Iransfer of ibid
plol, he'she can submit objeclions in
wribing io the Esiate Officer, HUDA
Sirsa along with supporting
gdocumenis wikhin 30 days from the
date of publication of this nolice
Dtherwise the Eslale Officer, HUDA
Sirsa may sanchion mutafion of 1he
propery as per HUDA policy and may
riotentertain subsaquent claim if any.

Rohit Chandak S/o Sh. Kemal
Chandak Rig 113 B Sector 20 Part Iiad
HUD Sir=a Legal helm as per WILL

PUBLIC NOTICE

It is for the information of
General Public that “M/s Shipra
Estate Ltd."has been granted
Environmental Clearance by
SEIAA, Punjab for Super Mega
Mixed Use Integrated Industral
Project Phase | at Village Nagla,
Tehsil Derabassi, District SAS
Nagar, Punjab vide EC
|ldentification No.
EC23B039PB111080 & File
No.SEIAAPBMISIZ023/ECI
dated 09.08.2023 Copy of
Environmental Clearance along
with the conditions to be
complied is available with the
Project proponent and may also
be seen on Environmental
Clearance portal
{htlps.iparivesh.nic.inf). The
interested person can contacl

at below.
Mis Shipra Estate Ltd.
Village Nagla, Tehsll Derabassi,
District SAS Nagar, Punjab.

PUBLIC NOTICE
[Cismes whene fhe mardgagon'Bonmower
ts tha Ovenar of the proparly)
Tha Genaral Pubiic is hemaby informad
ihal the Orginal Sada Deed No. 7TE139
Datad {9-03-2016 Reaglsterad in the
office of Sub RegistanTehsE Kailhal
exacuted  babmean Roshan Sio &esar
Mendor) and Balkic Singh Sia Raniit
Singh {Mandee) refating 0 property
situatnd ol Village Kearak kas baen last.
A DOR bearing koo 132200272 300426
date 31-06-202% has been also
ragistared with Police Slation, Thana
Sadar Kaithal for less of the ariginal Sale
Dead Mo, 7E131 dated 09-03-2016. Mow
Smt. Soaia Wo Rambhagat (Morgagor),
the prasent cwner, of 1he propesly
dascribed abowe who becama owner of
ihe properly vide Sale Deed Mo, 374301
dabed 29072021 registarad in the office
of Sub e gstranTehsil Kaihal intencs 1o
create morigage of the said property with
Punjab Mational Bank, MCC Ambala
Road, Kaithal,
If any porsan finds the crigmal Sate Deed
Kz, TE13M Dated 00-03-2076 in Talure,
the same be handed owar 1o Punjab
Malioral Bank, MCC ambala Road,
Kaihal, Hpwever, any misuss thereof by
any person will make hesther lisble Tor
crminal action,
Further, any parson clasming any right,
itk or Inlerest aver b propsity or
athmrassa hawing any chijpciion can
make raprasentation b (he widersigned
within ¥ days of the data of publcatop of
1 maliea,
Assl. General Manager, Punjal
Mational Bank, Ambala Road, Kakthal.
Contact No.-TI8E898401.
E=mail:Mcci105@pnb.co.on

PUBLIC NOTICE |
Subject:- Transfer of ownership of
Plot No- 3868 Sector-8A
Bahadurgarh m respect of 100%
gshare respectively upon the
intestate desth of sh, Rajender
Kumar Sfo Daulat Ram on Dated
18/03/2023 and has left no
Registered or Unregistered will.
Mow. Azsesm Rajender Chitkara S(o
gh. Rajender Kumar (Rajender
Chitkaral Rio P-261, DLF New
Heights Sector-80 Garhi Harsaru
Farukhnagar Gurgaon-122305%
intends to apply for the transfer of
the said property in his name being
the Legal Heirns.|f any person
hawving any objection agansst the
transter of said plot can put their
ohjection along with supporting
documents in HSVP Office
Bahadurgarh with in 30 days from
the date of publication of this notice
otherwise the Estate Dificer may
sanction mutation of said plot as per
HSWP policy and may not entertain

subsequent claimif any. Lagal Heirs

Bafare tha Estata Officer, HSWP.
Mame of Urben Estate, Panchkula.
Subjact: Transher of cwnership in respact

of consiniched House Mo, 635, Secior 19,
Urbar Eslete, Penchkuia consequent
n T inkestate death of aliotbee Lake
Vijay Mumar Rekhi Sio Late Sh
Kasturi Lal.

Late Sh Vijay Kumar Rekhi wha was the

glaltes of [he subject cied iy as
m‘l‘ recoed has ded on Eﬂg-ggeﬂam
s

-I"II':I

na ragistered ar u ishared Wi,
lxavireg b e Tollawing benal hiies:
11 Smt En Rekhi i|1
f&uula ar| =
"-'lna:.rHe ynlﬁ::m

Sh. Vinay Rekhy Sio Late Sh. Vijay
Kumar Rakhi Rio House No. 635, Secior
18, Panchkula intends b apaoly far the
transder of the sad property in his Favour
being the legal heir and request far re-
afolment in the rame of Vinay Rekhy.

If @ny person is ha'-'lnghan:.- o Ecuun
i pio

nabice, othenwize (he Eslale Officar may
gccord permission too transferire-
alalment of the said propary as pes
HEVP policy and may not enfertain
subsaquand claim, if any. ) )
Legal hedrs ; Smi. Brij Reihi,

Meets Thapar, Vinay Rekhy

on behall of Estate Officer
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gas fiw = filz 393,
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H‘IEH g7 fAn T gve
&Eg 7977777 H36T &ET
826 HHST HEG 147(0-16)
fazr 01 Ia9 0 I&H 18
Ha® e 16 farr ofawr
fiz =973,

doeyg fod 3, e
fegas e faaaz feo
7 T & ugHHE ity
wa 8re fus™ e &H
e fAw a3 vaa 4
famr & | fER Bt @R &
&H HB foaagz few
ygfees fAiw Gae
ygHAls fAw w3 end
fizr T & doe fiw &t
HA? g9s iy 8t a95
HHU eauAT fon vE3g
& U wiet | e faaras
feo =gnAdt a9 A=l
WY A63T § AfeF &3
e d fa Aae fan & fen
HEG @9 fesaw 4, I
8T wus fesaw fowm
ferfsaa @ dus T 20
fes & wieg wieg fon
wWess feg wAEs3s o
TIHIS THg o F UH
ad Aae 96 | e feg
fan e ad fegaw &
Hfenr A2ar

wfee farlseg - a3 -
Hﬂ*ﬁaaﬂaﬁm
ul'r-.m.ﬁlaa't_m

PUBLIC NOTICE
TRANSFER OF INDUSTRIAL

PLOT THROUGH GENERAL
POWER OF ATTORNEY

It is hereby notified for the
information of General Public and
all concerned that an Industrial
plat of 500 sq. yds. in Sector 83
Mohali was got booked by
Sh.Tejkanwar Singh 3/o0 Sh.
Manjil Singh vide Receipt Mo
6996 dated 29.11.2016. Now,
the applicant has appiied to JLPL
for transfer of Receipt No G996
through GPA holders namely
Sh.Sathir Singh S/0 Sh. Surjit
Singh R/o House No.449,
Phase-11, SAS Nagar (Mohali)
(GPA registered vide Document
No. 2018-19/3/133 Date
06.04.2018 at Sub Registrar
Office. SAS Nagar (Mohali) in
favour of (i)Sh. Rajeev Kumar
C/o Sh. Krishan Lal (25 %
Share) R/o C-9, Era Group-1,
Barnala Road, Sirsa, Haryana
(ii) Sh. Pardeep Goyal S/o0 Sh.
Krishan Lal Goyal (25% Share)
R/o Janta Bhawan Road, Near
Allahabad Bank, Anaj Mandi
Gate No.D4, Sirsa, Haryana (iii)
Sh. Jitin Kumar 3/o0 Sh Chander
Shekher (20% Share) R/o
House No.3240, First Floor,
sector-27-D, Chandigarh (iv)
Sh. Jai Ram Dass Kakkar 5/o
sh. Hardyal Ram Kakkar (30%
Share) R/o House No.18, Ward
No.15, New Town, Moga.
GPA holders have furnished an
affidavit that above said applicant
is still alive and sald General
Power of Altorpey has not been
revoked till date,
Before allowing the transfer of
said Receipt as detailed above,
General Public is hereby informed
that In case, anybody has amy
objection regarding transfer of
said Receipt in favour of (i)Sh.
Rajeev Kumar C/o Sh. Krishan
Lal {25% Share) R/o C-9, Era
Group-1, Barnala Road, Sirsa,
Haryana (ii) Sh. Pardeep Goyal
S/0 Sh. Krishan Lal Goyal (25%
Share) R/o Janta Bhawan Road,
Near Allahabad Bank, Anaj
Mandi Gate No.04, Sirsa,
Haryana (iii) Sh. Jitin Kumar /o
sh Chander Shekher (20%
Share) R/o House No.3240,
First Floor, Sector-27-D,
Chandigarh (iv) Sh. Jai Ram
Dass Kakkar 3/o Sh. Hardyal
Ram Kakkar (30% Share} R/o
House Mo.18, Ward No.15, New
Town, Moga through GPA
holders. he/she/they may submit
objection(s), in writing to the
undersigned within 15 days of the
publication of this notice, failing
which, Receipt No. 6996 daled
29.11.2016 will be transferred in
favour of the above said
transferee. No claim fobjection
shall be entertained if received
after the expiry of 15 days of the
publication of this notice.
General Manager
Janta Land Promoters Pyt. Lid.,
SC0; 39-42, Sector - B2, Mohali

To book your ad

It is for the information of
General public that Sh. Shamsher
Singh: 5/o Sh. Chandu Ram, R/o
Village Kharawal (82), Distt, Jind
{Hr.) has applied for transfer of
her Flat N o. 260/SF BPL in
Housing Board Colony, Sector-15,
Bahadurgarh District Jhajjar in
favour of Smt. Sumitra W fo Sh.
Dhram Singh, R/ o House N o.
182, Ext. Rajendra Park, N angloi,
West Delhi-110041, Any person
regarding transfer of this flat has
any objection he/she should file
objection with documentary
proof in writing, in persan, to this
office within 15 days from the
date of publication of this notice.
if no objection is received from
any person within  stipulated
period, the Permission for
transfer of flat will be granted in
favour of Smt. Sumitra Wo 5h,
Dhram Singh, R/ o House N o.
182, Ext. Rajendra Park, N angloi,
West Delhi-110041, on the basis
of documents submitted as per
policy of the Board. Mo daim/
objection shall be entertained
that in this regard.
Estate Manager
Housing Board Haryana,
Sector-7, Bahadurgarh

| DISTRIBUTORS |

Flooring Distributors
Traditional Handicrafts
Centre, Jodhpur wants to
capture hardwood flooring
demand in vour city.

+91 8826042019

personal

| CHANGE OF NAME |

MNagra wife of
Parveen Singh RSO0 Will
Gharani, Teh RS Pura. Distt
Jammau, J&K have changed
my name as  Sonniva
Rrandhhawa

I, Sonia

I Prabha D/o Vishnu Sharma
Rso Mear Vill. Abheypur In-
dustrial Area Phase-l Huda

Staff Quaters Panchkula
changed my name Prabha
Sharima

| Sukhpreet Kaur W/o Gury-
inder Singh Mann B/ o Patti
Mann, Gehal Barnala
changed my name Sukhpreet
Kaur Mann. After Marriage

I. Nirmla Devi Wd/ o No.
45626150 L/ Nk Late Joginder
Singh B/0 Village Pansai, PO
Budhan, Tehsil Bangana
Dristt Una HP decltare that
my name and OB in my late
husbhand army record
wrongly entered as Nirmala
[revi, 05.08.197% Insiead of
Mirmla Dewvi, 01.05.1973,
please all to be noted.

I, Parveen Singh 8§/0
Santokh Singh R0 Vill
Gharani, Teh RS Pura. Distt

Jammu, J&K have changed
my minor son name from
Harman Singh Randhawa to
Harmann Rrandhbawa,

I, Ashwini Ganesh Wagh
spouse  of Sarvice No
2E00G2AX Hank - NK Name
CGranesh Subhash Wagh Rro
Village & Post-Indoli, Tehsil-
Farad, Distt-Satara (MH)
Pin-415108 declare that my
husband serviece records
mentioned my namea Ashwini
instead of Ashwinl Ganesh

Wagh vide atfidavit
no. BN152833 dated 16-08-2023
EBetore Mofary Puhblic
Suratgarh

I, Sanjeev Kumar Rio VPO.
Uggi, Dizsit. Jalandhar have
changed the name of my
minor's son from Samrat to
Samral Kumar.

l. No, 15765823 Ex Hav Ra-
jesh Kumar RJo VPO-Sanwar,
Dristt. Charkhi dadritHR)
have changed my son name
from Binesh Kumar to Bi
nesh

[, Manjuo alias Manju Bansal
Wso Rajkumar B0 VPO Lala-
was, Tehsil & distt. Bhiwani
deciares that both names 1.e.
Manju and Manju Bansal are
mine and of one person. All
concerned please note,

I, Parveem Singh S/0
santokh  Singh RO ¥ill
Grharani, Teh RS Pura. Distt
Jamma, J&K have changed
my minor daughter name
from Jasmine to Jassmine
Rrandhhawa.

I Kulwant Singh 8/0 Charan
singh Rfo VPO Thowana,
Grarhshankar, Hoshiarpur
changed my name To
Kulwant Singh Lehall,

I Jvoti Rani Wrso Mridul
Gupta R/o #1690/3 Mavhrian
Mandir Ragho Majra Patiala
have changed my name to
Jvoti Gupta

I WVanshika Chandel D/o
Vikrant Singh  Chandail
#1351/6, Mear MNovelty Cin-
ema, Talkies Road, Ambala

City changed my name
Vanshika
I Narinderpal Singh 5/o

Curcharan Singh # Village
BMand Sherian, Distt Lud-
hiana Changed Mv Name
Marinder Pal Singh

I, Poonam W/o Rajiv Kumar
E/o H.N0.612, Street Noll,
Ddashmesh Nagar Near Kha-

diva Wali Gali, Hoshiarpur
have changed my minor
daughter's name from

Gaurika to Gaurika Devi.

I Karamjeet Kaur w/o Ji-
tender Kumar B/e Vill. Pan-
don, Sub Teh. Sadhaura, Teh,
Bilaspur, Distt Yamunanagar
state that inm my husband
passport wmo, H3ITITZEE my
name written az Karamjeet
which s incorrect. While my
Correct correct name is Kar-
amjeet Kaur

Logon to: ads.timesgroup.com
or Call: 18001205474 (Toll Free)

I, Jai Gopal s/0 Ramji Dass
r’o H.No. 3259, Loharan
Mohalla, Kartarpur,
Jalandhar have changed my
name to Jail Gopal Anand.

I Daljit Kaur W/ o Harwinder
Singh RS0 VPO Goindwal
Sahib Tehsil Khadur Sahib
District Tarm Taran have
changed my name f{rom
Daljeet Kaur to Daljit Kaur,

I Priva Parmar D/0 Sukhvir
Singh R/0 Village Dhandauri
PO Isharwal fstt, Jaland-
har, Punjab. have changed my
name to Priva Deol.

I, Mohinder EKaur D/o
Balwinder singh W0
Dharmpal Singh R/o VPO

Bamnara(Bupnagar) have
changed my name Harminder
Kaur,

I, Harjinder Singh R/o Patti
Dheela, Bhucho Kalan, Bath-
inda Changed my Minor Son's
pname Mukhpreet Singh To
Mukhpreet Singh Sidhouw,

I Gurmeot Kaur W/o Manjit
Singh R/o Thuthianwall,
Link Road, Ward No.2, Mansa

Dvstt. Mansa Punjab have
changed my name to
Sandalpreet

1 Harmit Kaur Jugde W/o
Gyan Singh f#haswa,
Fatehabad changed my name
Harmeet Kaur

I, Seema Sharma Wio Sunil
Eumar R/o VPO, Rangilpur,
Hupnagar have changed my
name from Seema Sharma to
Seema Ranl,

I S3angeeta Kishor Wio Vishal
Bhola, R/o 204/5 Shaheed
Babu Labh Singh Nagar
Gulab Devi Read,Jalandhar
have changed my name {rom
Sangeeta Kishor to Sangeeta,
All Concernod Please Mote.

I MNeera Wi/o Lalit Sharma
Ria 2128, Sector-35-C,
Chandigarh changed my
name Meera Sharma

[, Poonam W/o Rajiv Kumar
H/a H.No.612, Strest Mo, 11,
Dashmesh Nagar Near Kha
diva Wall Gall, Hoshiarpur
have changed my name to
Poonam Devi.

I, Mavneet Kaur Babbar W0
Gurloveleen singh R0
181/2, Ekta VYihar, Anand
Magar, Patiala, Tehsil and
Dzspt Patiala -147001 have
changed my name as Navneat
Kaur Sandhu.

I, Nirmala W/so Suresh
Kumar Rfo Village Dakala,
Tehsil & Distt. Patiala (Pb.
changed my name to Nirmal
Sharma.

I, Sikander Singh 5/o Piara
gingh RS0 Mianpur, Rupna-
gar (Punjab) have changed
my name to Skinder Singh.

I Pandarang, father of No
2808152K Hav Tade Atul
Pandurang resident of Vill-
Mohthe Bargoen, Post- Akot,
Teh- Akot, Dist-Akola, State-
Maharshtra, have changed my
name from Pandurang io
Pandurang Abhimanyvu Tade
vide affidavit Mo 2044 922431
dated 11 Aug 2023 before
Motary Palampur (HP).

I, hither to Known as Gourav
570 Balwinder Singh VPO,
Badla, Teh. Dasuya Distt
Hoshiarpur-144265 (Ph.} have
Changed myv name Gourav to
Gourav Yashisht.

I, JC 522228Y Hony Capt.
Subhazsh Chand 5S/0 §Sh.
Pritam Singh R/o ¥Vill, Dala-
lar, PO Jijwin, Teh. Bhoranj,
THstt, Hamirpur {H.P)
declares that in my Army re-
cords my son's name wrongly
entered as Nikhal Thakur
Whereas his correct name is
Mikhil Thakuar, vide affidavit
no O5AA 727420 dated 16-D8-
2024 before Executive Magis-
trate Bhoranj (H.F)

I Savita Rani W/o No
1376567TW Rank Hav. Vinod
Kumar 14JAK RIF C/o 56 APD
Ward no 1 VPO Singan Tehsil
Harall Mistt Una (HP) | Have
Changed my Daughter's Name
from Taniva Rana To Taniva
Ranl. vide affidavit Mo
1292/ MC Dated 08082023
Before Executive Magistarate
ina Ddstt Una (HE)

1, Sanjeev Kumar s/o0 Kanwal
Parkash EKhanna (K P
Khanna}, H.No.152, Shankar
Garden Colony, Jalandhar-
144003, Imdia, have changed
my name to Sanjeev Khanna,

I, Mohammed Arifunnissa

spouse Zervice No.JC-
a11432l, Rank Sub Name
Mohammed Elivas Rfo &/63
Rasool Pet Street, Near BSMNL
Exchange Chandole, Pitalav-
anipalem, Guntur {AP) PIKN-
522311 have changed my
name from Arifunnissa to
Mohammed Arifunnissa vide
affidavit no. BNI92E28 dated
16-08-2023  before  Notary
Public Suratgarh

1, No3381163M Ex NK Har-
Eyan H/a VPO-Bapors,
Distt.Bhiwani (HR)} have
changed my son name from
Harkesh Singh to Rakesh
Kumar

I Sunmeet Singh 5/0 Manjit
Singh Ahuja R/o H.No, 71-72,
New Officers Colony, Patlala
changed my name Sunmeet
Singh Ahuja

I Suraj Parkash 5/0 Bhagwan
hass R/o 54 Aman MNagarn
Patiala declare that Suraj
Prakash is wrong name, but
Suraj Parkash is actual name.

I Sharifan W/o Khushi
Mohammad R/o Hazl Basti
Fid Gah Hoad., Malerkotla
Changed My Name To Sarifa

I Gian Singh Jugde S/0
Maghar Singh Jugde #
rhaswa, Fatehabad changed
my name Gvan Singh

I Himanshu 5/0 Paramjeet
Singh VPO Rainsari Tehsil &
Distt. Una HP have changed my
name from Himanshn to
Himanshu Dhuotti _all
concerned note plz.

I, Ajltesh and Ajltesh
Sharma 8o Vijay Kumar R/o
%32-D, BES Nagar, Ludhiana
declare that above both
MAIMEs JAre e HI'I-L‘| sAIme per-
&1,

I Rajinder Kumar Lodhl 8/0
Bam Chander R/0 H.No. 221,
Vakil Puara, Sadar Bazarn
Madari Mohalla, Karnal Ha-
ryana have changed my name
from Rajinder Kamar to Ra-
jinder Kumar Ladhi

I Rita Rani Do Om Parkash
Wso Dinesh Eumar Rio
H.MNo. 347, Soctor 16-A, Hizar
declares that 1 have changed
my name from Eita Rani to
Rita Nagpal

I Khashi Mhd S5/0 Maula
Fro 322, Eid Gah Road
Malerkotla, Sangrur

Changed My Name To Khushi
Mohammad

I, KEriti d/0 Paramjit Singh
F/o H.N6.12, Vill.Singhpur,
Po. Bhagran, Tehsil Dasuaya,
Distt. Hoshiarpur, Punjab-
144205 have changed my name
as Kriti Singh.

I Parmieet Kaur W/o Manjot
Hingh RS9 Near [Doaba
Motors, Aman Nagar
Ludhiana Have Change My
Mame From Parmjeet Kaur
To Paramjeat Kaur

I Harvinder Singh 5/0 Inder-
jeet Singh R/o0 Village Siana
Saidan, Tehsil Pehowa, Distt,
Kurukshetra, have changed
my Mame Harwinder Singh
Sandhu to Harvinder Singh

I, Poonam W/o Gulzari Lal
Gupia R/o 0 148-L, Maodel
Town, Jalandhar, Punjab
have changed my name to
Punam Gupta after marriage.

I, Prakash Chand /0 Roshan
Lal /o Amar Nagar,
Khothran Road, Phagwara,
Disti,  Kapurthala, have
changed my name from
Prakaszsh Chand to Parkash
Chand all noted,

I, No. 13613778P Ex. Hav
Cupteshwar Rai R0 Vill,
Sunli, PO Bhira, Teh. & Distt,
Hamirpur {H.P) declares that
in my Army records my
daughter's name wrongly
entered as Bineeta Devl,
Whereas her correct name is
Babita Patial. Pleass Note,

1, Balbir Kaur W/o Darshan
Singh R/o Village Khojewald,
PO Khera Majja, Disti,
Kapurthala, Punjab have
changed my name/spelling to
Balvir Kaur.

I Jitender Kumar 5/o Gurmej
Singh RB/o ¥Vill. Pandon, Sub
Teh. Sadhaura. Teh, Bil
aspur,  Distt Yamunanagar
state that in my passport no,
H3747288 my name written as
Jitainder Kumar which is in
correct. While my Correct
name is Jitender Kumar

I, Shakuntla widow daughter
of MNo.B0p484s Ex NE(Late)

Man Phool R Village-
Gothra, Po- Mouri Diztt,
Charkhi Dadri (HR) have

changed my name from Sa-
kuntla to Shakuntla

I, Naresh Kumar, service no.
je-2a7azaw ex MBS SUB s5/0
Mairpal Singh r/o 167, Eam
Magar Colony, Jagadhri, Distt
Yomunanagar, in my service
record my mother's name/
DOB recorded as Angdri Devis
11.03.19656, Her actual namo)
DOB is Angari Devi 30,04, 1956,
Affidavit ot, 17.08.2023 hefore
notary, distt. court, jagadhri.

I Nachhatar Girl and
Machhatar Singh /0 Saroop
ziri R0 WVill, Khera Jattan
Distt. Patiala are one and
same person that is me,

I Lalkwinder Singh 8§/o
Amar Singh #171 B, Dash-
mesh Colony, Lohgarh, SAS
Magar, Mohall changed my
name Lakhwinder Singh

I MNirbhai Singh 5/0 Angre]
Singh B/o H. Mo, 70, Mundian
Ehurd, Ludhiana hawe
changed my name to Nirbhai
Singh Sekhon

I Kuldip Singh 5/0 Gajender
singh B/ VPO Majra,
Sub-Teh. Majra, Teh, Paonta
Sahib, Distt., Sirmour, HP
declare that | have changed
my name from Euldip Singh
Thakur {old name) to Kuldip
Singh (new name}, In future I
will be known as Kuldip
Singh (new npame}. All
catcern please note

I, Samiksha d/o Prem Chand
sunger rfo HNGIT2E K, W

Mo.13, Dashmesh MNagar
Haripur Read, Adampur
Dioaba, Jalandhar-144102

Punjab have changed my
name to Samikzha Sunger,

I, Sandeep Kumar 5/oc Sh.
Satish Eumar Ro VPO
Jijwin, Teh, Bhoranj. Distt.
Hamirpur (H.P) declares that
in my 10th,12th marksheet &
Degree my  father's pname
wrongly  entered as Stalsh
Kumar. Whereas his correct
name is Satish Kumar. Please
Moie,

I Eknath, father of No 27989724
Hav Patil Tanaji EKnath
resident of Vill & Post —Kande,
Teh - Shirala, Dist-Sangli, State-
Maharshtra, have changed my
name from Eknath to Eknath
Shamrae Patil vide affidavit No
IHAA-F22432 dated 11 Aug 2023
before Motary Palampur (HP}

I, Pooja Khanna D/o Kamal
Eumar Pahwa & W/o Varun
Jagotia RAo #1238, Sector 21-A,
Chandigarh Have Changed
My Mame After Marriage To
Pooja Pahwa Jagotta,

I Harmeet Kaur D/o Ashok
FKumar R0 Mohalla Manak-
sar Tarn Taran Tehsil &
District Tarn Taran have
changed my mame from Har-
meel Kaur to Hardeep Kaur.

I, Karan s/o Balwinder
Kumar r/o G.T Road, Garayva,
Phillaur, Jalandhar, Punjab-
144409 have changed my name
as Karan Mahemy,

I Manjeet Singh Bhourji 8/0
Sham Singh # 103, Friends
Colony, Ramgarh, Ludhiana
have changed my name to
Manjit Singh Bhourii

I Tirloki Math 570 Mohan Lal
F o Post Office Bassi Daulat
Khan Maruli Brahmanan
Hoshiarpur Have Changed
My Mame Tarloki Nath

I, Monika Khurana W:so
Rakesh Khurana BAol1T8D, Opp
Kamaliva Bhawan, model
town, Panipat, declare that
after my marriage I have
changed my name from
Monika o Monika KEhurana.
For all fnfure purpose,

I Sonia Dhiman W/o
Charanjit Singh #111 Sector
i-B Battan Lal Road Mandi
Gobindgarh, Fatehgarh
Sahib Have Changed My

MName To Sonia .

I Rajesh s/o Shashi Nanda
r/o H.No.11 Kashmir Colony,
Basti Sheikh Jalandhar have
added my Sur Name Nanda to
my name f.e Rajesh Nanda,

I Sukhdev Singh 870
Gurcharan Singh R0 Will
Mukandpur, Ludhiana
Changed My Name To Singh
Sukhdev

I Rakesh Kumar (Old Mame)
5/0 Ragha Ram R/0 VPO
Baldehan Tehsil and Ddstrict
Shimla HPF do solemnly
affirm and declare that T have
changed my name [rom
Rakesh Kumar (Old MName) to
Fakesh Sharma (New Name),
That in future for all purpose
I may be known as Rakesh
Sharma,

I, Vansh Arora S5/o Pravin
kumar Rio H./No.S6 Adarsh
Magar, Mear old bus
Stand,Bhiwani have changed
my name from VYVansh to
Vansh Arora for all future
purposes.

I Aarti Dfo Sita Ram R/o
St.No 2, Guru Nanak Nagar,
Daba Lohara Road. Ludhiana
Changed My Mame To Aartd
Fani.

I, Pashaura Singh S/0 San-
tokh Singh R/o Mihaluwal
{Barnala) have Chanzed my
Mame to Pishora Singh.

I, Raj Kumarl w/o Harmesh
Lal r/o Village Aujla,
Phillaur, Jalandhar, Punjab-
144036 have changed my pame
tor R Kaur

I Madhu Mehta W/ o Manoj
Fumar R/ o 1093418, Parta
Mandi, Who-14, Shahbad,
Kurukshetra Changed my
name Madhu Rant |

I, Rita Rani wso Gulshan
Kumar, R/0 Near Water
Tanky, Mia Shaher. Tehsil
Kharar, District 5. A8, Magar
{Mohali} have changed my
name from Reeta Devi to Rita
Rani

I Baljit Kaur W/o Jagjit
Singh #5treet No -3, ward No
-4, Bank Colony Bathinda
changed my name Baljeet
Kaur,

I Seeta Ram S/0 Ram Lal R/o
St.No 2, Guru Nanak Nagar,
Daba, Lohara Road,
Ludhiana Changed My Name
Te Sita Bam

I Jaskaran Singh,5/0 Pritam
Singh,B/o H.Mo-33, Professaor
Colonv.Mear Railway Line,
PAP Jalandhar declare that
my given name iz Jazkaran
whereas my Surname 15

singh.

I, Poonam W/o Sh. Amarjit
Sharma E/o Vill. Batturara,
PO Agar, Teh, & Distt, Hamir-
pur {H.P} declares to correct
my mname from Poonam
Sharma to Poonam & my hus-
band's name from Amarjeet
Sharma to Amarjit Sharma,
in 10th ¢lass marksheetl of my
daughter Ankita Sharma,

I, Sunil Sharma 570 Harbans
Lal B/o VPO, Rangilpur, Rup-
nagar have changed my name
from Sunil Sharma to Sunil
Kumar

I Amarijit Kaur W/o Sikander
singh B0 Vill Salana Dulla
Singh Wala, Fatehgarh Sahib
Changed My Name To Kaur
Amarjit

I Amit Kumar 870 Satva Pal
Vig R/'o H.MNo.gl, Indira
Colony, Jagadhari, Yamunan
agar Changed My Name To
Amit Kumar Vig

I, Harjinder Singh S5idhu 8/0
Chamkaur Singh BE/o Paitti
theels, Bhucho Kalan,
Bathinda Changed my name
To Harjinder Singh,

I. Service No.JC-311932L
Fank Sub Name Mohammed
Elivas Unit of 412 (I} Engr
SRN Crfo 56 AP have
changad my daunghter
name from Afss Sultana to
Mohammed Hafsa Sultana
vide affidavit no. BN192329
dated 16-08-2023 hefore
Motary Publie Suratgarh

1 Jit Singh S/0 Amar Singh
B/ YPO Hamidi, Barnala
changed my name to Jeet
Singh,

I Anjana Singh W/o No.
15711549M NE Teg Bhadur
Singh BE/o Motinagar, Mathu-
ra U-Z81001 have changed
my Mame from Anjana Singh
to Shri Mati Anjana dae to
wWrongly mentioned in
Husband service record,
AfTi. No. BHB4B445.

I Baljinder Eaur,w/o
Jaskaran Singh,R/0 H.No-33,
Professor Colony, Near Rail-
way Line, PAP Jalandhar
declare that my given name is
Baljinder wheraeHs my
Surname is Kaur

1 Ranjit Singh S/0 Hazara
Singh, B/0 H.MNo-d413, Prest
Nagardodal Read,Jalandhbar
Have Changed My Name
From Ranjit Singh to Ranjit
Stngh Jaura All Concerned
Please Note,

I Deepak Kumar 5/0 Rajinder
Balhotra ., House 1020/2, Sec-
tor 45-B, Chandigarh have
changed my minor son name
from Girik Kumar to Girik
Balhotra.

I Harshita Goval Alias
Amandeep Singla W/o Amit
Goval RJo Flat No. o2, Block:
2, First Floor, Le Palm
Apartment, Basant City,
Ludhiana changed my name
Harshita Goval

1 Gian Singh S/o Maghar
Singh Jugde #haswa,
Fatehabad changed my name
Gyan Singh

I, Ramesh Kumar S/o
Dhogru Bam VPO Jia Teh
Palampur Kangra HP In
birtheertificate my son name
wrongly enter as Rlvansh.
Correct name is Privansh
vide affidavit in Palampur,

1 Popindar EKaur W/o
Kanwaljit Singh R 0 8% New
Punjab Mata Magar
Pakhowal Road Maodel Town
Ludhiana changed my name
Papinder Raur

ILARMY No 2799881 M Rank
Hav Name Dheple Ganesh
Khandu tinit of 25 Maratha LI
C/o 56 APO declare that my
service records mentioned
my wife name Shila instead
of Dheple Sheela Ganesh and
his correct date of birth is 15
Jan. 1885 vide affidavit no.356
AAZATI0  dated  11-05-2023
Before Motary Public Aur
angabad

I Pardeep Kumar S/o Shashi
Mohan R/o Flat No.704, Block
A, Hollywood Heights 2, VIP
Road, Zirakpur, Mohali, SAS
Magar changed my name
Pardeep Kumar Sharma

I, Jatinder Singh s/0 Satnam
Singh B/0 Village Sulehrian
Khurd, Tanda Ram Sahai,
Hoshiarpur, Punjab-144214
have changed my name to
Singh Jatinder.

I, Pravin Kumar S/o Satpal
R/o H.NobLg Adarsh Nagar
Bhiwani have changed my
name from Pravin KEoamar
Arora to Pravin kumar forall
future purposes,

I Chamkaur Singh Kalde 870

Nachhattar Singh E/o
BXIV/ 339, Hari MNapgar,
W.No. 15, Barnala have

changed my name to Cham-
kaur Singh

1 Aseem Kumar Jhamb Alias
Aseem Jhamb S/e Hargobind
Jhamb R/c H.No.A-1% Ya-
muna Enclave Panipat (HR)
Declare That Both name,s one
and the same person,

I suresh rana s/o Devi chand
village jahalman Tehsil
Udaipur Distt Lahul-spitifH.P)
Have changed my name From
Suresh kumar to Suresh Rana.
Please note

I, Vishakha, daughter of Sathir
Singh Goripuria, holder of
Indian Passport Mo, P4307545
Issued at Chandigarh on
02709/ 2006, pertmanent resident
of 223 Advocate Society Sector
49 A 160047 Chandigarh, India
and presently residing at 5979,
Rue Portelance Laval, HTHOAS
Guebec, Canada do hereby
change my name from
Vishakha to Vishakha Dhayal
with immediate effect.

I, Kusum Kumari Jindal W/ o
Hari om Kumar Jindal K/ o
H. Mo 3-C Green model
town, Jalandhar, Punjab have

changed my name from
Fusum L.ata b RKusum
Kumari Jindal. All
COTHCET I [-H‘I. may ke,

I, Manju Kauar W/O

Jaswinder Singh R/0 MNew
Tharial PO Madhopur DMstt.
Fathankot Declared that I,
have changed my name after
marriage from Manju
MNehbandas keswani to Manju
Kaur. Concerned note please,

I Chandrakala, mother of No
2E0E152ZK Hav Tade Atul
Pandurang resident of Will -
Mohthe Bargon, Post- Akot,
Teh - Akot, Dist-Akola, State-
Maharshtra, have changed my
name from Chandrakala to
Chandrakala Pandurang Tade
vide affidavit No 204 A-022430
dated 11 Aug 2023 before
Notary Palampur (HP).

I, Anshu Sohgdl w/io Jal
Gopal Anand r/o H No. 32549,
Loharan Mohalla, Kartarpur,
Jalandhar have changed my
pame to Anshu Anand,
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